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Preaentj Shri S,S, Ryna, coursel for the applicant.

firs. Raj Kiwiari Chopra, counsel for the
respondents.

The learned counsel of the applicant states

th^t he does not wish 'o pursue the present applic^feiO",

The application is therefore disposed of uitho^t

passing the order.

Let a Copy of tnis order be given to both

the patties imnediately.
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